A

C. A No. 430 OF 2000
| TEM No. 1B Court No. 5 SECTION 111

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
G vil Appeal No. 430 of 2000
H ndustan Zi nc Ltd. Appel I ant (s)
VERSUS

Conmmr. O Central Excise, Jaipur Respondent (s)

[ HEARD BY HON BLE S. N. VARI AVA, AR LAKSHVANAN AND S. H. KAPADI A, JJ.]

Date : 24/02/ 2005 This appeal was called on for pronouncenent of
j udgnent today.
CORAM :
HON BLE MR JUSTI CE S. N. VARI AVA

HON BLE DR. JUSTI CE AR LAKSHVANAN
HON BLE MR JUSTICE S.H KAPAD A

RECORD OF PROCEEDI NGS

Hon' bl e M. Justice S.H Kapadia pronounced the judgnent of the Court.
Reportabl e

Anita

(Jasbi r Si ngh)
Court Master

(Signed judgnent is placed on the file.)
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Cvil Appeal No. 3991 of 2001
H ndustan Zi nc Ltd. Appel I ant (s)
VERSUS

Conmmr. O Central Excise, Jaipur Respondent (s)

[ HEARD BY HON BLE S. N. VARI AVA, AR LAKSHVANAN AND S. H. KAPADI A, JJ.]

Date : 24/02/ 2005 This appeal was called on for pronouncenent of
j udgnent today.

CORAM :



HON BLE MR JUSTI CE S. N. VARI AVA
HON BLE DR. JUSTI CE AR LAKSHVANAN
HON BLE MR, JUSTI CE S. H KAPADI A

RECORD OF PROCEEDI NGS

Hon’ bl e M. Justice S.H Kapadia pronounced the judgnment of the Court.
Report abl e

Anita

(Jasbi r Si ngh)
Court Master

(Signed judgnent is placed on the file.)



